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BEFORE THE NATIONAL GREEN TRIBUNAL, PRINCIPAL BENCH 

NEW DELUMT 

(Under Rule 14 and 16 of the National Green Tribunal Act. 2010) 

ORIGINAL APPLICATION NO. 438 OF 2018 
° 

IN THE MATTER OF: 

eT 
APPLICANT 

VERSUS 

CENTRAL GROUND WATER AUTHORITY & ORS, _ ...RESPONDENTS 

REPLY BY THE RESPONDENT NO. 51 TO THE APPLICATION UNDER 

SECTION 14 AND 16 OF THE NATIONAL GREEN TRIBUNAL ACT, 2010 

1, NEERAJ TYAGI, S/o Late. Sh. Raghuwar Dayal Tyagi, aged about 45 years 

Partner of Vaishali Inn, the registered office at 339A, Sector —4, Vaishali, Ghaziabad 

— 201010 presently at New Delhi, do hereby solemnly affirm as under: 

1 That I'm the Partner of Vaishali Inn and is being mentioned as respondent 

No §1.in the OA No 438/2018 before this Hon'ble Tribunal. 

Lam well conversant with the facts and circumstances of the present case 

As such Lam competent to swear this affidavit on behalf of the respondent 

ws
 

No SI.
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4d oh: vn ‘ Keates » best ~ That the facets mentioned a the objections are true and correct to the be 

OF my knowledge and belief and nothing material has been concealed 

therefrony. 

MOST RESPECTEFU LLY SHOWETH: 

t
y
 

° 

That the Respondent herein is cartving out bona-fide hotel business which has 

been serving the people for over 12 years and has carned a good reputation 

both in terms of business and service provided. who earn their living by way 

of their legal business activities, 

That for the purpose of brevity, the facts of the case are not claborated in 

details but quoted in the paragraphs as and when required. 

That the Applicant in the Original Application No 438/2018 (Hereinafter 

referred as Application) with ill-research and limited application of mind has 

just copy pasted the list of Hotels, Restaurants, and other similar such places 

of stay from online (Google) without ever visiting the hotel ever. 

That the purported application has alleged legal and unauthorized. 

abstraction of groundwater by the respondent whereas the respondent herein 

categorially refutes to such baseless and malcfide allegations.
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5 Thy, cv. . . ‘ . eaid in the ». That the respondent herein vehemently denies all the allegations as said in 

in ; Fs n 

application and also explicitly states that each and every law has bee 

complied by the respondent in letter and spirit. 

6. That itis pertinent to mention here the operative part of the order of ms 

Hon ble Tribunal dated: 409.2023 

8. In view of the above, while directing listing of this application on 

08.11.2021 to be considered alongwith other matters involving illegal 

extraction of ground water, we direct the CGWA to place complete 

information on record about the status of compliance by the 

concerned parties. The CGWA may interact with the District 

Magistrate and the State PCB about the remedial measures far 

compliance of law and take further action, following due process, in 

exercise of statutory regulatory powers of the CGWA and other 

Authorities, including District Magistrate and the State PCB. 

7. That itis also equally important to highlight the report dated 03.12.2021 place 

by the joint inspection committee (JIC) comprising CGWA, Minor Irrigation 

Department, UPPCB, UPJN which is stated in Para No, 12 of the order dated 

25.02.2022 by this Hon'ble Tribunal which states that the above-mentioned 

JIC visited premises of 121 respondents units and also the observations of the 

committee, The operative part of the order contained in Para 12 read as under:
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12. In furthorance of the said order, CGWA submitted a report dated 
93.12.2021 Mating that joint ( ommittee comprising CGWA, Minor 

Irrigation Department, UPPCB and UPIN WAS constituted who 
visited premises Of 121 respondents’ units and observations of the 
said Commitee read as under; 

“OBSERVA TIONS OF THE C OMMITTEE 

8 That a Report has been prepared by the Joint Inspection 
© COMMITEE Meorporating complete information about the 

current Status about the use of tubewells for extraction of 
Sround water (copy of the Report by Joint Inspection 
Commitice is enclosed 4s annexure G),   
9. That the observations / data collected by the Committee 
Members has been analyzed and categorized into seven heads: 

A, Respondent units which are being Supplied water 
inadequately or completely by Nagar Nigam and still 
Mubewell(s) exist in their premises, 

Categorized in Suh C, allegory A ~ Respondent Units which are being supplied water inadequatel vor completely by Nagar Nigam and Still tubewell(s) exis in their premises,
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Y P & ; : 

* ¢ ’ ¢ the 

That it IS brought to Ihe notice of this Hon'ble Tribunal that 
ervan 

soewininerte also 
Observations/claims/ata collected by the JIC is not only inaccurate but al 
n “CD reer sd: d 
Wsrepresented and hactually Mawed 

lO. That it a enaen. 
sus ' 

0. That it js SUIPFISING LO Note that they have observed one tubewell in our 

Premises, while they have not verified whether the tubewell is still in 
‘ 

. 
. 

SPETALON OF Not and the other similar structufe like the tubewell is hole for 
h Ye seer . tulding S earthing Wires and for electricity, 

Il. That the respondent humbly submits before this Hon'ble Tribunal that the 
Tubewell was installed by the respondent at the time of construction of this 
premises when there was nO source of water supply from Nagar Nigam 
Ghaziabad. 

12. That it is also pertinent to mention here that the permission to construct the 

Hotel was given in NCR arcas of Uttar Pradesh when India was hosting 

Commonwealth Games 2010 in New Delhi due to the want of accommodating 

the toursits, travelers, crowd and other people who were to witness the events. 

Annexed the newspaper article published in Onelnda dated 21.04.2006 as 

Annexure R-2 

13. That though the permission was given during the time of Commonwealth 

Games 2010 (CWG 2010) times. no adequate atrangements where made by 

the state agencies like Nagar Nigam Ghaziabad (NNG), Ghaziabad
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1 1 Aone Tause in the 

Development Authority (nay. but there was a penalty clause 
7 ‘Ne ‘authorities 

Moyen USO Wl oy Pened during the time as IMformed by the auth 

: ‘yi 
“6 ’ ‘ep the hotel 

I4. That the CNtire ons of PESPONSIDITILY Was On the respondent to keep the ready before the CWG 2010, and therefore in order to expedite the process of Completion and Also to ¢ 
i ¢ lod < I 

Mt Ihe needs of the customers during that Period anc 

*xercise, the res ondent 

also additionally 10 be a part of the nation building exercise, the resp ' 
herein w AS forced to Use the tubewel] during that period of time. 

ee ft ‘ble Tribunal from 

'S. That the respondent also Places on record before this. Hon ble Tribu 

denis closed 

the day the NNG started Supplying water, the respondent immediately the tubwel] and from that d 4Y on till date the respondent has only been using the water Supplied from NNG whether adcquate or not, 

5 creme > report submitted 

16. That this Hon'ble Tribunal May take into cognizance of the report sub 

a -well(s) exist in the 

by the HC that though they have Mentioned that still tubewell(s) exist ir 

‘iyi ther the tubewell is used 

Premises, but they have not Lone into verifying whether the tubewell 
48 4 source of water supply to the premises, 

] ‘i > 1Cs Nt Is using it 

17. That just because the Sructure Exists does not mean the respondent is using 

. Vad ‘i . 
< ‘ 

. 

> water fr > tubewell, The 

Irce of water by Healy abstracting the water from the tubewe 

as a source i ; \ 

tubewell js closed for once and for all.
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IS. Th; ’ 
<snvenie 

S. That itis ely shocking to note that the IC has intentionally and conveniently 

NOL Zone into the details during the physical verification and have submitted 

@report which je per. . i lite 
“TEPOrt Which is not completely true. In fact the report is off the mark by q! 

6 
SOME distanen oo . ‘ 

: a6 Ome distance as the primary objective of the committee was not only to 
sI Peheve nade. : 

-. oft ff 3 “0 Physically verily the units but also to ensure whether the same is still in use 

OF Nol 

19. The S Fae ; 
* ctarte 

That the respondent herein further states that from the time NNG started to 

Supply water to the Premises, till date the respondent has been using only the 
water supplied by Nagar Nigam which is roughly about 18-20 KLD. Recent 

watcr bills paid to Nagar Nigam is attached herewith as Annexure R-1, for 
your perusal and ready reference, 

20. That it is evident from the facts stated above that there is clear dereliction of 

duty by the JIC and presenting a blatant lic before this Hon’ble Tribunal, the 

veracity, genuineness and reliability of this report of the JIC is subject to 

scrutiny, 

21 That the respondent received a letter from The City Magistrate, Ghaziabad on 

02.04.2022 asking for particulars regarding the hotel and the respondent has 

promptly replied stating all the facts and necessary information on 

05.04.2022.
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+. >: . ‘ . 22. That itis Very appropriate to mention here that even inthe reply to the City 

Magistrate, Ghaziabad dated supra, the respondent has clearly stated ‘the 

Position of the respondent and informed that the water used is only the water 

supplied by NNG and not using tubewells, 

">, ‘ : : ; ' ‘ "Cas 3. That it is also humbly submitted before this. Hon'ble ‘Tribunal, that the 

respondent received letter from Uttar Pradesh Pollution Contra Board 

(UPPCB), Regional Office Ghaziabad, :  ( Ref No: 

1662/NGT19/OA438/| 8/2022) 30.08.2022 with regard to this case and reply 

for the same Was sent by the respondent stating all the facts of the case and 

denying such allegations of using tubewells in the premises dated on 

07.09.2022. The letter received by the respondent is annexed as R-2 & the 

Reply given the respondent is annexed as R-3 for your consideration. 

24. That to the respondent's shock and surprise, in spite of giving reply to the 

UPPCRB, further a letter was received from the Nodal Officer, Ground Water 

Web Portal on 11.07.2023 bearing Ref No 576/23-24 mentioning the final 

compensation assessment report in which it was ordered by the Nodal Officer 

to pay a sum of Rs. 10,00,000.00/- (Rupees Ten Lakhs Only) as final 

compensation with in 15 days from the date of receipt of the letter. 

28. That proceedings with such frivolous report and subsequent letter by various 

agencies, only for the purpose of harassment without any substantive evidence 
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28. 

29. 

en on ayaitist those who 
. That itis important for this Hon'ble Tribunal to take action gains 

_— . sgligence by the , 

is not only sheer abuse of power, dereliction of duty. neglig 

i licit order of the 

officers, exploitation of innocents, disregard to the exp 

‘ i ‘ble Tribunal and 

Tribunal but more importantly, wastage of time of this Hon me 

deserves appropriate action. 

; we ] his Hon’ble 
cause harm to the environment, it is also equally important for t   
Tribunal to decide on merits and leave out the innocents. 

voariane departments over 
. That to all the harassments that has been done by the vartous department 

a period of 2 years, this Hon'ble Tribunal may empathize on the respondent 

and may remove the respondent from this array of respondents, 

That the respondent has been law compliant and deserves support and backing 

up by this Hon'ble Tribunal and other Governmental agencics for smoothly 

carrying out their business as the respondent had already suffered a lot during 

the Corona and the ensued Lockdown in 2020 & 2021. , 

That India now at the helm of G-20 Presidency, conducting summits at 

various places across the country, the respondent is anticipating a turn around 

in its fortune as the Ministry of Tourism is taking massive steps to boost 

inflow of visitors from International destinations and make India as one of the * 

most sought-after tourist destinations in the world,
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30. That the Showdown of International Cricket C ouncil, World Cup 2023 being 

hosted by India and about & Matches are to be held in Delhi and about 5 
Matches are to he Played in | ucknow, the spike in visilors across the Two 
Slates are Expected to be around 500,000 (Five Hundred Thousand) to 
1,000,000 (One Million) 

31. That Considering the unique functioning style and: methodology of this 
Hon'ble Tribunal, which upholds the Principles of Natural Justice, the f facts 
and circumstatives are clear which explains the standing of this respondent. 

PRAYER 

That in the light of the above-mentioned grounds and circumstances, the respondent 
herein prays for: 

|. Setting aside the findings/ reports / observations of the Joint Inspection 
Committee. 

2. Take cognizance of the replies filed to the UPPCB and Nodal Officer, Ground 
Water Web Portal and ordering them to cancel the fine levied on us, 

ww
 Remove the respondent herein from the list of respondents. in OA No. 

438/2018
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4 Pass any such order that this Hon'ble Tribunal may deem fit in the interest of. 

  

  

justice 

RESPONDENT 

THROUGH 

Jorn ‘ oGy-w——— 

ADITYA KISHOR TYAGI ANAND KUMAR V 

(D/4583/2016) (0/598/2017) 

Counsels for the Respondent No.104 

AP Legal Chambers, Advocates & Solicitors 

G- 70, LG - 04, G - Block, Sector ~ 63, Noida - 201301 

M. No. +91 9210248080 

Email: aplegalcharithorsagmail:com 

VERIFICATION 

1, Neeraj Tyagi, S/o Late. Shri. Raghuwar Dayal Tyagi aged about 45 years, R/o R/o 

House No. 101, Village Post Makanpur, Indirapuram, Ghaziabad, do hereby verify 

that the contents of the Paras | to __ are true to my personal knowledge and that | 

have not suppressed any material fact, 

APPLICANT 
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BEFORE THE NATIONAL GREEN TRIBUNAL, PRINCIPAL BENCH, 

NEW DELHI 

ORIGINAL APPLICATION NO. 438 OF 2018 

IN THE MATTER OF: 

APPLICANT ARTI 

VERSUS 

CENTRAL GROUND WATER AUTHORITY & ORS.., | + RESPONDENTS 

AFFIDAVIT 

1, Neeraj Tyagi, S/o, Late. Shri, Raghuwar Dayal Tyagi aged about 45 years, R/o 

House No. 101, Village Post Makanpur, Indirapuram, Ghaziabad, solemnly affirm 

and deelare as under: 

That 1 am the partner of Vaishali Inn, which is being mentioned as | 

respondent No 51, in the OA No 438/2018 before this Hon'ble Tribunal. 

1am well conversant with the facts and circumstances of the present case ec. 

‘ 

3. As such Lam competent to swear this affidavit on behalf of the respondent 

g 
g No 51.
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4 That the facts mentioned in the objections are true and correct to the best 

of my knowledge and belief and nothing material 1s concealed therefrom. 
   

' DEPONENT 

VERIFICATION 

ete JU M 
Verified on this _ JL 2 Ri. 2023 that the contents of the present reply are true 

and correct to my knowledge and belief and nothing material is concealed therefrom. é 

DEPONENT 

    CERTIFIED THAT THE DEPONEWe 
SHrUSMELIKM...sessesseersecones Nees BA cals 
Sio. Wo, Dio Sh. Ja re-Fattbst 
identified BY dtnanhesennnse 
bog golem at Oath, : 

ig 
4 ; he WU WHINY 

iy ; 
: LHS 2 Vas, Oe twee i fe 

4 Poy Copmagin TN Coyit Dal. 
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wed Ueary 1662 “NGT-198/OA-438 

1974 & Weert 4 arente ae 

   
ay siale—souo was Pray ats, 
Regional Office, U.P. Pollution Control Board, Ghaziabad 

Websites www uppeb.com, e-mailroghaziabad @uppceb.in 
AN 

18/2022 rea 30.08.2022 

TANG 
e 

$1. Vaishal INN 

339A, Sector 4, Vaishali, Ghaziabad 201010 

fra: mo wefta Ba afer, ag Peet 4 atffrr stow ea 438 / 2018 Aah waa 
Moowaqoyo va aq 4 orf ander Pata 25.02.2022 & arqarest Hh era Fh 

QUNTAT fanaa ga npatera a TATE 2216 / HiOVO- 438 / 2018 / 2022 
FAs 15.03.2022 a ant nem me) Va Aa Ho wae are m0 TT Bh anftrareor 7g PsA 8 Re TOVO Wer 4238/2018 ARP wm WoPosaovo wa wet A Re HeW LAT 25.02 20202 F ua ates | mew A aaa Ayrat men & oat GH Prevae 2- 42. The Guidelines issuec by CGWA on 24.09.2020 also states clearly that the provincio! legisiation inconsistent 
with the Guidelines of Cowes shall be overredeem by the Guidelines St! CGWA is shirking its hability anc 
"esponsibility. These esperts have been dealt with by us in detail in our judgments of date in OA 69/2020, Sush 
Bhatt vs. Moon Beverages Ltd and Appeal 44/2020, Dev! Das Khatri vs. Union of india & Ors. 43. However, before 
Passing any order against the progonents/respondents who are illegally extracting ground water, we find . 
SApropriate to issue notices to them to submit their response 
43 We therefore, direct that notice be issued to respondents no. 7, 10, 12, 14, 16, 17, 18, 25, 27, 30, 31. 32 33 36 37, 38, 39, 40 41, 42, 44, 45, 46, 48, 49, 50, $1, 52, 53, 54, 55, 56, 57, 58, 60, 6%, 6. 
63, 64, 6b, 67, 68, 70.7 73, 74. 75, 76 77, 78, 79, 80, 81, 82, 83, 84, 85, 86, 87, 88, 89, 90, 93, 94, 95, 98, 95, 100, 102, 103, 104, 105 106, 109, 214, 112, 113, 114, 115, 117, 118, 119, 120, 121, 122, 123, 124 ond 126. Notice 
be issued by State ecg by an appropr 

19, 26, 21, 22, 23, 24 

      

    

mode, These respondents may file reply within one month. 

& afew feare 15032022 GF GAA wo gy vad H BT A aT 
SRT / WATE A We af meen oor Bi oe soa Pera for are 2 fe Alo wea 
ERT areey 43 Pet 2 pe Hove TAN 436 /2018 se zaH Plowloseoue Te 

HeW A UR ree fem 25.02.2022 ar aaUTEMT BRE GU Ta GREN Fa a 
WEA EX sraen Ht om Yee, eee a fowe wa (qaxn fran cen Prat) afer 

S grea oy & ari, fear wep vera ee 

  

(Seea eT) 

sofetafratafted a) wer ween yfta | 
1. fronflrar? aereu, mfGrenaie | 

Hee Waren, Gouo Tea Pp as. AS | 
ea] qufags aftr Te 1, BORO Waa Fran ae AIAG | 

ie en ts ii a tee 
“ATT Tain, GOW oe 0, ag Feet | LS 

aia wftrar} 

adta wutea  argororwo-2, Saer16 agree, MfrareTe—201012 BT-0120-4160103 

Ta TC-12V, feat wes, wet Ae, eETE 226010 

4K
 

e
s
 

x
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TR TA Ug aay ats marae 
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| WAL Bae a eAORM A) ay Ha) | stun le eae fog ~o 
akc a aime 1 9 ds 4 pry y sera rh i aoen 4 tole ah 

Ri bi) oden Hh, et rere Qe R Rrere ire Moen if": A a * au Oe oe ir SEOB AMIS oni Fin tat aa; hao) ce oP ane sage Biter ae ¥ Hol CoLipaqeqidn Asgesenent Rens Ht | 
é i lative oe te ee Sha ce 49% a 4 hero = Ep Pree stot @ afer anh one Pe Fea 

* 2 Yrotlerts B TM rer te: PTS Pinal Compensation Assessment 
ux WF strah ot re on Re Get MS Biiks 16000004) Cera a Mak wh mid Bo FH Pree eeen! eam tem A Pray seen 

     

  

    

    

ee Aq 
‘Siate Bank of dia, ROC) Raj Nap Ghaciabad ake, 4 = |CItY MAGISTRATRE 

——f 38176256658. eee een —   

  

    

   

  _| SeINOOOTE?S ” ‘ 

   eee wet aa fore, Wow, 10H FR AEA wh Pete ae, , Pre eet aoe was, wee Ue, gS, 26002 | 
eleitis dee oh on ta absentee 
STK 220021 
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CHO ERD (Hartyaid) mifoenrare 
nz vo 23/Mosngtoy/ to 1 sara (4.4 9 1 | 

Baa AN ay eta #) or) to ry? 

SM aTVE Weype Rea heaha wioftqwre Agviar Aaey 4 Aoreh efretrare 

Se Kany ss tapd eae over yar A é vinate fen mea a wera cae 

) ry ey 

wire get Pe i. uri yaa dee pre sigs Heer sapere dae aygt 
AIcs q TI ov rn ovy tomar a atten ven wae 19a am ane free ofa Boom fro 
ara 8 f} amu aga va cat at Paeeqen crea fatter art | 
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mm wana ad fu arn | 

4-9} TET A eRe qa Guat ara Aaafa wa a ara arn gPftad art 
s-9eG ad va sme wa ge area aT eM arm fi am aaa cae F ahs Poorer ard a we # 
za Ore anh PROTA SA BT ary apaftara ae 
a a oe BH ata fan a vere | saa ova yf enfea cen wore sent 2 

we wht aun ay Pahaa & arta arerfts fea A ars eq area ael erm | 
7~ BRAT aa me patina arata on ura weer er 
re ane @ art anf A oh wyfta aan a arith fant of aod ata we oft A aan 

a aah 
Ht Siew Foam am fara a Ae A gare aA Prat ang ah at detron & 

ys my fou 

fw AER os 
{ . Pact) e>&,\ Be De 

. can on (ata anit a 
es aN i 
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UP to construct 5,0 
ahead of C'Wealth 
By State | op 
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4% BAY Co “ole News 
4 share in the booming hospitality sector, 
onwealth Games, the Uttar Pradesh 
els around the National capital, Providing 
ted requirement of 30,000 rooms required for 

New Delhi, Apr 21 (UNI) Eyeing 
especially in view of the Comm 
kovernment will construct hot 
5000 rooms Out of the estima 
the 2010 Games. 

Unveiling the state's first hotel 
policy containing major 

concessions for the industry, Uttar 
o Pradesh Tourism Minister Kawkab 
, Hameed told reporters here that 

hotels would come up in 
Ghaziabad, NOIDA and Greater 
Noida, for which land would be 
Provided at industrial rates. 
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Telangana: 6 dead after massive fire breaks out ata hotel in Secunderabad 

For 4-star hotels, average turnover of Rs 75 crore and aa minimum 

experience of 10 years will be required while three-star hotels would be: 

given to those entities having a turnover of Rs SO crore and above during 

the last three years and an experience of at least five years. 

“Our emphasis is on construction 

of quality hotels and we want 

only proven players to undertake 

the project," Mr Hameed said. 

Although tourism had been 

granted the status of an industry 

in 1997-98, the industrial 

privileges could not be provided 

to the sector, the Minister said, 

adding the new policy contained 

all the corrective measures which would give an impetus to the tourism 

industry. 

Under the policy, 100 per cent rebate in luxury tax would be given to the 

new hotels for five years, Land will be earmarked allotted only to hotel 

entrepreneurs, 

For providing « level playing field to competing players, he said a person 

would be allotted only one plot for constructing a hotel in a par ticular city 

t 

To avoid delay in allotment of land, the Tourism Departm( 

nodal department at places where more than one author 5 

land 

The land earmarked for hotels in the master plan would be 

for a period of five years after the date of advertising the scheme 

hotel entrepreneur comes forward dusing this period, the land will be 
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ytomatically transfer red to relevant authorities Conceding that tourist 
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UP to construct 6,000 hotel rooms ahand of C'Waalthy Games - Oneindia News 

’ 

    

    

    

industry had not flourished to the desired extent, Mr Hameed said the new 
policy would cut red-tapism, which was 4 major hurdle in expediting the fare 

J, 
Projects 
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“The new policy will enable Uttar Pradesh to fully tap its tourism potential,” 
he said 
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PRF GEM OF the,1.0,000 new hotels rooms coming up are outside Delhi, in the National 
Capital Reo} Metta egion. 

DARK MODI 

Deli wit have only 2,224 rooms added through new hotel projects, as many of the hotel 
nugsts auctioned by the Delhi Development Authority (DDA) failed to take off. The 

sovernment hopes to meet the demand through budget hotels, guest houses and bed 
aR ast schemes, 
AUTO 

In the las n the last Meeting of the task force set up to meet the demand for the hotel rooms for ERS TRGREENY | sts, IUWas revealed that 41,000 rooms were available against the required 40,000. 
CITIES 

cries 8 to figures presented at the 29th meeting of the task force, 10,973 rooms wi © 
avaliable through new hotel projects, These include 2,224 in Delhi, 7,214 in Haryana \ 
HAERMMIAg those in Surajkund and Badkal), 1,068 in Ghaziabad, 161 in Greater Noida and 
BRE Woida. 

WHIRSRY officials hope another set of 929 new hotel rooms are likely to be ready, the 
Blatys@fymore than 3,000 rooms Originally envisaged is doubtful. However, none of the 
rooms that wer i (oom atage € supposed to be built by the GMR Group, Delhi Metro Rail Corporation or 
the railways will be available, 
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Advertisement 

Union Culture and Tourism Minister G Kishan Reddy on Wednesday said nearly 69 lakh foreign tourists 
visited India in 2022, indicating a four-fold increase in the number of arrivals after two years of negative 
growth during COVID-19 pandemic. Reddy was addressing the Tourism Working Group (TWG) meeting 
organised at the Tent City in Gujarat's Rann of Kutch as part of India's G20 presidency. 
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OPEN APP He said a ‘National Tourism Mission’ is also being formulated to ensure the digitalisation of th sector in mission mode. “The world faced difficult times during the COVID-19 pandemic. The sector in particular has been severcly affected because of COVID-19. But, after two years of growth, India received approximately 6.9 million tourists from abroad in 2022. 

e tourism 

tourism | . 
negative 

This is a four-fold increase in the number of arrivals to In 
inflow indicates that “ 
direction." he said. 

dia," the minister said, The increase in tourist our efforts for achieving resilient growth in tourism are progressing in the right 

This is the second G20 event in the state after the ‘Business 20 Inception’ programme held in . Gandhinagar last month. More than 100 delegates from India and other participating countries are 
attending the first TWG meeting. Reddy said the Ministry of Tourism, under the leadership of Prime 
Minister Narendra Modi, is celebrating this year as ‘Visit India 2023’ focussing on inbound travel to 
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During the last eight years, the country has built extensive tourism infrastructure to improve the tourism experience, he said, The central government has drafted a new tourism policy 2023, : provides a “paradigm shift in reimagining our tourism sector in India," Reddy informed the de. from other.countries. 
OPEN APP 
ee 

He said a ‘National Tourism Mission’ is also being formulated to ensure the digitalisation of the tourism 
sector in mission mode. “As the first step, the ministry of tourism has set up a national integrated 
database of the hospitality industry. This is a technology driven system to facilitate digitalisation and 
promote ease of doing business for the hospitality and tourism sector" said the minister. 

To attract global and domestic investors and expertise, the ministry will organise the first Global 
Tourism Investment Summit in April 2023 in New Delhi, Reddy said, "Also, we are going to organise a 
Tourism Expo to provide a platform to the industry and to facilitate interaction between buyers and 
sellers and for sharing of knowledge. 
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The upcoming cricket world cup is driving demand for hotels with a lot of hotels being sold out. 
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€ anticipate 100 percent occupancy during these dates, said Abinash 

the Click Resorts brand, 
nt, Suba Group of Hotels, which runs a chain of budget hotels under 

Hoteli 
ers expect 85 percent occupancy levels during the period when the tournament will be held. 

Ar 5 round 80 percent of rooms are already sold out for key match days and tariffs are also soaring, 

especially for hotels located near the stadiums, said Sachin’ Lagad, head of sales, Kamat Hotels India 

Ltd, which operates several] luxury properties. "I am anticipating a sold out position during the ICC 
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72,000 on Scvsheris a " m $75,000 hie a Wight, ITC's Welcomhotel is reportedly charging Rs 

2M that is available for Rs 5,699 now. 

Rooms are not available in Many premium hotels including ITC Narmada, Courtyard by Marriott and 
others like Hy att and Taj Skyline in Ahmedabad for October 15, 
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| cies where India is playing have seen greater growth compared to non-India matches, 

said Bharatt Malik, semor vice president, {lights and hotel business, Yatra Online. "Hotels in 
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November), especially due to the India-Pakistan match scheduled (on October 15), Delhi hotels have 
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He added: “Even 3-star and lower category hotels have witnessed a doubling in their room rates. 
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REFORE THE NATIONAL GREEN TRIBUNAL. 

PRINCIPAL, BENCH, NEW DEL 

Original Application No, /APPEAL 438 OF 2018 

INRE 

ARTI Applicant 

VERSUS ‘ 

CEN TRAL GROUND \ ATER AUTHORITY & ORS, 

KNOW ALI 
! 1 Wwhont these presents shall come that UWE. NEERAJ TYAGL, Partner, Vaishali INN the 
above-named rey 
hove pondent No SI, do ‘hereby appoint hereinafler called the advocate(s) 6 be my/our Advocate(s) 

CAVE Noted case and authorize 

Respondent(s) 

Name ‘ ; ; MMe ofthe Advocates Enrolment No Contact No 

Adv. ANANI) KUMAR V 1)/§98/2017 R9INGOSROT 

Adv. ADITYA KISHOR TYAGI 19/4583/2016 9210248080 

Address: AP Legal Chambers, B-298, Sector — 122, Noida 

¢-mail ~ Aplegalchambers@ymail.com 

To act, appear g 
, 

acl, appear and plead in the above-noted case tn this Court or in any other Court in which the same may be 
ined or heard and 

also in the Appellate Court including High Court subject to payment of fees separately for 
cach court by me/us. 

To st verify 
jecti it 

bi file, Verify and Present pleadings, appeals, cross-objections or petitions for executions review, revision, 
eat Faw compromise or other petitions or affidavits or other documents as may be deemed necessary or proper 

¢ KCC f Seay i i 
ne execution of the said case in all its slages subject to payment for fees for cach stage. 

To file and take back document, to admit &/or deny the documents of opposite party. 
To withdraw or compromise the said cas : : ¢ or submit to arbitration any differences or disputes that may arise 
touching or in any manner relating to the said case. “2 

To take execution Proceedings. 

To deposit. draw and receive moneys, cheques, cash and grant receipts thereof and to do all other acts and things 
which may be necessary to be done fer the progress and in the course of the prosecution of the said case. 

To appoint and instruct any other Legal practitioner or person authorising hin) to exercise the power and 
authority hereby conferred upon the Advocates whatever they may think fil ta do so & sign the power of 
attorney. 

And | have signed all the documents in the present vase. 

And I/we the undersigned do hereby agree to ratify and confirm all acts done by the Advocates or their substitute 
in the matter as my/our own acts, as if dene by me/us to all intents and purposes. ’ 

And Lwe undertake that} we or my/our duly authorised agent would appear in court on all hearings & will 

inform the Advocates for appearance when the case ts called. 

And Lowe undersigned do hereby agree not to hold the advocate or his substitute responsible for the result of the 
said case. The adjournment costs whatever ordered by the Court shall be of the Advocate he shall receive and 

retain for him 

And Iwe the undersigned do hereby agree that in the event of the whole or part of the fee agreed by me/us to be 

paid to the advocates remaining entitled to withdraw from the prosecution of the said case until the same ts paid 

up The fee settled ts anty for the above case and abave court fora period of three years only. Hwe hereby agree 

that once the fee 1s paid Pwe sal not be entitled for the refund of the same uv any case whatsoever 

IN WITNESS WHEREOF Ive do hereunto set my/our hand to these presents the cantents of which have been 

understood by me/us on this the 16" October, 2022. 

Identified and Accepted subject to terns of fees, 

er Valvhall Hotel & Kesarte 

fie. ee a 

. 
| 

(ADVOCATE) (ADVOCATE) : (CLIENT) 

Adv. Anand Kumar V Adv. Aditya Kishor Tyagi 

1/598 2047 I/4SRV/ 2016 
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